91 Written Answers

amre Pawrw ‘I,_tll;l..;:llﬁ e wTEw
wEiX w1 eur Prgher

7343. st ¥9TY gE T

=it Py #-wTe aTen:
st wtady T
. WY oA

F1 qfer T A Pawew @ o
FAW &1 FIT FCA TE:

(®) wr X fawrw  wEfTEEs
WX AT G I @ver §  §4l-
IEEGE A R

(&) T I FUA Fafaaica &
O FYAT T, aHC & 9F Py T,

(m) afr g, F TR aw A g ?

qdzq #T Ave Pewrw wwem W
e WA (st T IRTER): (F) §
(1) g AT IET IER 30-6-7
W aT g @ gaT-Praer @ T
W WY g ArT Pawme gt TE
&7 & ghafagfes o & | I T4
9T 1-7-1979 ¥ 97 Pagam &<
TAT | 16-6-1980 F Iy T

Y

A s,- 9

3947

ration
7344. SHRI H. N. NANJE GOWDA:
SHR] K. LAKKAPPA.:

Will the Minister of COMMERCE be
Pleased to state:

(a) whether it iz a feet that show-

70om employees of National Textile
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Corporation are the worst paid of
all public gector employees and if so,
reasons for this discrimination;

(b) whether it is also a fact that no
allowances such as medical allowance,

HRA, CCA, DA etec. is paig to them
and if so, reasons therefor;

(c) what steps Government propose
to improve their wages and other
allowances; and.

(d) whether Government had also
issued a notification fixing minimum
wages for them and if so, whether
that notification has been implement-
ed and if not, reasons therefor?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a) to (d).
The terms and conditions of service,
including emoluments of the show-
room employees of NTC are governed
by the Rules and procedures followed
for similar establishments under the
respective Shops and Establishments
Acts and Rules and the Minimum
Wages Acts and Rules of concerned
States in whose jurisdiction of which
the showroom is situated. The wages
of NTC showroom employees are ge-
nerally more than the minimum wages
prescribed under these Acts.

Pelletisation plant at Mangalore

7345. SHR] M. V. CHANDRASHE-
KHARA MURTHY:
SHRI B. V. DESAIL

Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether India has received a
number of proposals for the foreign
collaboration for setting up the
Rs. 100 crore pelletisation plant at

Mangalore;

{b) if so, whether foreign countries
have approached to the Union Gov-
ernment for their collaboration in the
project; and

(e) what are the countries who
have been approached or who bave





